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2. Annexure No. R3/1 
A true copy of the Letter dated 10.03.2025 
sent by UPPCB to the mining inspector. 
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3. Annexure No. R3/2 
A true copy of the Letter dated 10.03.2025 
sent by the District Mining Officer, Prayagraj. 
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4. Annexure No. R3/2 (Colly) 
A true copy of the inspection reports dated 
11.03.2025 of the Respondent No. 9, 10 and 
11 alongwith photographs. 
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UPPCB (RESPONDENT NO. 3)  

THROUGH      
 

Amit Shukla, Adv. 
D-54, Sector – 48 

Noida – 201303 
Ph. No. 9999933220; 9999333220 

Email: amit.shukla@lexweb.in 
Date: 17.03.2025 
Place: New Delhi 
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